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“Bharat Bandh” January, 1982
_i-
47, QHRI RAJNATH
SHASTRI:

SHRI AMAR ROYPRADHAN

SONKAR

Will the Minister of LABOUR be

pleased to state:

(a) what were the causesg for giv-

ing all for Bharat Bandh by the Trade
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Leaders on 19 January 1982 and what
were the consequences thereof; and

(b) what steps have been taken to
redress the  grivances of the trade
unions, with details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
DHARMVIR): (a) The call for the
Bandh was aparently the result of a
decision taken on 23rd November, 1981
by some central organisations of trade
uniong with the object of paralysing es-
sential services dislocating industrial
production, disrupting work in Gov-
ernment offices and bringing about
industrial disharmony generally on
the 19th January 1982, The Bandh
Call evoked little response. Essential
services, by and large, functioned
normally throughout the country, At-
tendance in Government offices was
generally normal.

(b) Matters relating to  industrial
relations and other matterg concern-
ing welfare of workers are continu-
ously reviewed by Government., As a
result, steps have been taken Ifrom
time to time to augment the industrial
relations machinery and to enlarge
benefits under the wvarioug labour
laws.
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Mr. Speaker: Question Hour is over.

WRITTEN ANSWERS TO QUES-
TIONS

Inclusion of Maithili language in
Eighth Schedule of Constitution

*48. SHRI BHOGENDRA JHA:
Wiy the Minister of HOME AFFAIRS
be pleased to refer to the reply given
to Unstarred Question No. 1724 on 2
December, 1981 regarding inclusion of






